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This Report is in conformity with the format as per the Securities
and Exchange Board of India (Annual Report) Rules, 1994,
notified in the Official Gazette on April 7, 1994.
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The Secretary to the Government of India, HO1/RI/OTW /2007/ 97488
Department of Economic Affairs, June 27,2007
Ministry of Finance,

North Block,

New Delhi - 110 001.
Dear Sir,

In accordance with the provisions of Section 18(2) of the Securities and Exchange Board
of India Act, 1992, I forward herewith the copy of the Annual Report of the Securities and
Exchange Board of India for the year ended March 31, 2007, in the format prescribed in
the Securities and Exchange Board of India (Annual Report) Rules, 1994, notified on
April 7,1994, in Part II Section 3 Sub-section (1) of the Gazette of India Extraordinary.

Yours faithfully,

(M. DAM/ODARAN)

Encl.: a/a
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Secretary
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Shri G. Anantharaman Dr. T. C. Nair Shri V. K. Chopra Dr. Ashok K. Lahiri

Whole Time Member Whole Time Member Whole Time Member Chief Economic Adviser
Ministry of Finance
Government of India

Shri V. Leeladhar Shri Anurag Goel Dr. K. P. Krishnan Shri Venu Srinivasan

Deputy Governor Secretary Joint Secretary Managing Director
Reserve Bank of India  Ministry of Corporate Affairs Ministry of Finance Sundaram Clayton Limited
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CHAIRMAN, WHOLE TIME MEMBERS AND
EXECUTIVE DIRECTORS

Left to Right:

Standing : Shri P. K. Nagpal, Executive Director; Shri R. K. Nair, Executive Director;
Smt. Usha Narayanan, Executive Director; Shri Manas Ray, Executive Director;
Shri Sandeep Parekh, Executive Director.

Sitting : Dr. T. C. Nair, Whole Time Member; Shri M. Damodaran, Chairman;
Shri G. Anantharaman, Whole Time Member; Shri V. K. Chopra, Whole Time
Member.
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